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Promotion of Cooperative Tea Farming.

*559. SHRI MADHAVRAO SCINDIA:
Will the Minister of COMMERCE be pleased
to state :

percentage of tea
North-Eastern and
sector as at

(a) What is the
plantation - in the
Nilgiris in the cooperative
present; and

(b) What steps are contemplated and
are being taken to promote cooperative tea
farming in different parts of the country
and to offer an effective competition to big
business and multinationals in the Tea
Industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI-
MATI RAM DULARI SINHA) :

(a) The percentage of tea plantations

in the co-operative sector in the North
Eastern region and in the Nilgiris is
negligible. There are only four estates in

the North Eastern region which are owned
‘ by co-operatives. There are no such estates
in the Nilgiris. However, there are 11
industrial co-operative tea factories in the
Nilgiris, and their membership includes
small tea growers.

(b) In order to further the interests of
co-operatives and to lessen the burden of
fiscal levy on small growers, the Govern-
ment have allowed a concessional rate of
excise duty for the co-operative sector. The
Tea Board also provides financial assistance
for the setting wup of new co-operative tea
factories. There is also a proposal to set
up tea plantations in the co-operative sector
in Tamil Nadu and to provide employment
to hill tribes, bonded labour and Harijans.
The Central Government had instituted an

Expert Committee on Small Growers to
promote their interests which submitted its
re ‘
port .
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Indian’s International Trading.

*565. SHR] SAIFUDDIN CHOW-
DHARY : Will the Minister of COMMERCE
be pleased to state :

(a) whether it is a fact that India’s
International trading has been facing diffi-
culties; and

(b) if so, what are the reasons thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI-
MATI RAM DULARI SINHA) : (a)
Yes, Sir.
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(b) The major reasons for difficulties in
India’s international trading include :

(i) Recessionary conditions in the world
economy. World production declined by
1.2% in 1981 and it further fell in 1982.
The volume of world trade, after having
stagnated in 1981 further declined by 2% in
1982.

(ii) Increasing resort to the policy of
protectionism by the developed countries
in the shape of trade restrictions even in the
sectors where India has a comparative
advantage in production like textiles and
textile products. Imposition of tarrif and
non-tarriff barriers and use of countervailing
and anti-dumping duties etc. by the deve-
loped countries have had a hampering effect
on the growth and diversification of India’s
exports to developed countries markets.

(iii) Prevalence of a regime of fluctuating
exchange rates.

(iv) Severe competition among the
exporters of developing countries for the
supply of their traditional goods to indus-
trialised countries resulting in lowering of
commodity prices.

(v) At times, there are also domestic
constraints like shortage of power, basic
inputs and infrastructural problems. The
country has a vast internal market. The
pull of domestic demand has also been a
factor in the way of increased exports.

Revision of Castor Oil Export
Policy.

*566. SHRI SONTOSH MOHAN DEV:
Will the Minister of COMMERCE be pleased
to state :

(a) what steps Government propose to
take to increase exports, explore new markets
and find out industrial uses for castor oil ;

(b) whether Government propose to
revise the castor oil export policy; and

(c) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI P. A,
SANGMA) : /

(@) In order to maximise exports of
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castor oil private trade has been allowed to
export to General Currency Area after
registration of export contracts with STC.
Castor oil is being used mainly for industrial
purposes.

(b) and (¢) The export policy for castor
oil for 1983-84 is being formulated.
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